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1104308/7 d10.208/22/74~T0 , 1 /i It is hereby notified for general
inforrntion dict the institulion nentioned below hos been approved
by indizn Couneil of iledieal “egearc:, tle preseribec eatlorily for
tle putposes of cleuse (ii) sab-section (1) of the Section 85 of the
inoome~tex iet, 1981 for Lesearch purposas only.
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ie notification will toke effect from 1st Lpril, 1973.
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Cooy Lorwerded toim

1. 211 Commissioners of Inconme~tcox {2 aonies).

2. Director of Inspection {income-tox & Ludit}/lnvestig:tion/?..esaarc’.l,

' Statistics enc Tublicstion, ilew Delni. - i - - '

3+ Directorate of i Services{Income=tcx), 18t Floox, 4ivap-e=Gialil,

iiata Sundri Leoney ilew Telhimle . o ’

4. Incim Couneil of ilzCieal Zesesrc:, Ledicel Zhelave, {insari ilager)
~ Post Box 11044508, lew Dethi~110018 with reference to their letier

Yo.13/1/74-1L 11 Goted 25th Lpril, 1074, _

5. Sbrd Zll. Joshi, Sri Lurobindo isbron, Tondicherry wit: reference

. %o Lleir lebter lo. LU/1/1974 daoted 30th Loreh, 1974.

8+ Compiroller and Luditor Gensral of Inciz. {20 copies).

T+ 2nlletin Section of ZI(242®), ifew Celki. (3 copies)s
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